41  Written Answers

(iii) Jawahar Rozgar Yojana (JRY).
(iv)- Emp]nymem Assurance Scheme
(EAS).
(v) Indira ‘Awaas Yojana {IAY).
(b) A statement showing the physical
and ‘financial achievenienits onder these
programmes during the last three years as
also for the current year, State-wise, is
given in Anncxures [See Appendix, 176
Amnexure Nos. (19) to (23)]
(¢Y and (d) No such” case ‘of diversion
of funds from poverty allevigtion

programmes to other purposes has come
to the notice of the Govt.

Low Level of Floor Price of Copra

*68. SHRI JOY NADUKKARA: Will

the “Minister of AGRICULTURE be
‘pleased to state:

(a) whether Government are aware
that the coconut cultivators of Kerala are
aggrieved with the decision of the Central
Government fixing the floor price of
copra at a lower level;

(b) the criteria for fixing the floor
prices for commodities;

(¢) whether this criteria has been
applied in the case of copra also;

(d) whether Government are likely to
reconsider the request of State
Government of Kerala to increase the
floor price for copra; and

(¢) whether Government are likely to
fix the support price for coconut oil?

| THE MINISTER OF . RURAL
AREAS AND EMPLOYMENT AND
THE MINISTER OF AGRICULTURE
(DR. JAGANNATH - MISHRA):
() Yes, it has been reported . that
coconut cultivators are not satisfied with
the Government decision - on the
Minimum Support Price of Copra for the
1996 Season.

[1 MARCH 1996)

: agnculturdl
* account the rccommendauons of the
© Comniission “for Agrlcultural Costs and
: Prices °

s opinion of tihe

to Questions 42

(b) The- Government decides on the
Minimam Support Prices for warious
commodities  taking into

(CATP), the views of the
concerned Stidte Governments and the
Central Government Ministries .as-well as -
such other relevant factors which, in the
Government, are
important for fixation of the support

--priges.

{e)-Yes,: Sir.

(d) The Government announced the
price policy for copra for 1996 season on
1.2.1996 after taking into account gli the

“relevant factors including the opinion of

the State Governments.

(e) The Government of India does not
fix any support price for coconut oil.
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